FORM A

PUBLIC ANNOUNCEMENT
{Under R fon € of the Insolvency and Bankruptcy Board of intia
(Insolvency Resolution Pracess for Corp P } Regutati 2018}

FOR THE ATTENTION OF THE CREDITORS OF
SWASTIK HOMEBUILD PVT LTD

RELEVANY PARTICULARS
1._{Name of corporate debtor SWASTIK HOMEBUILD PRIVATE LIMITED
2. {Date of incorporation of corporate  [23.02.2006
deblor
3. |Authority under which corporate
debtor is incorporated / registered
4. {Corporate identity No. / Limited
Liability Identification No. of
corporate debtor ;
5. |Address of the registered office and |Regd addrass:
principal office (if any) of corporate (018122, Oakwood Estate Akashneem Marg,
debtor DLF City Phase-ll, Gurgaon, Haryana-122802.
Address at which the books of account are
maintained:
310-311, Third Fioor, Vipul Agora, M G Road,
Gurgaon, Haryana, India, 122002,

ROC Dethi

U45201HR2006PTC036057

z:ﬁﬁvmwmmhw 123.02.2006

frd ol arane atvﬁ B g, e

4. | wﬁv rer wem , #ie 3w U45201HRZ006PTCO36057
3 39 TR .

s m%r: ) & G A A R
o vt (o ) e 01122, ;ﬂm’ sl o, deny e
(B 1, R, WO 122002

75 g st a ol ok b
310-311, dredl Wi, e e, ok R, e,
Bfoen, WY, 122002

6. wibte @l @ wasr § Basr 19.12.2024

sy Ry {amer 20.12.2024 P )
. Mmmuﬁmmrm 17.06.2025

% spriea o

8. st won Q9 B A, W, g G A
-t var e G el 1BBY IPA-003/ 00342/ 2021-2022/13657
T A 30.06.2025 7%

6. |Insolvency commencement date in |19.12.2024
respect of corporate debtor (Order communicated on 20.12.2024)
7. |Estimated date of closure of 17.06.2025
insolvency resolution process
8. |Name and registration number of  |Suman Kr Verma
the insolvency professional acting |IBBY IPA-003/ 00342/ 2021-2022/13657
as interim resolution professional  |AFA Valid tiil 30.06.2025

. |Address and e-mail of the interim

resolution professional, as
registered with the Board

Address: Piot No. WZ-D-8, Kh. No. 83/14,
Gali No. 5, Mahavir Enclave, Sulabh
International, Defhi- 110045

Email: ipskverma@gmail.com

. |Address and e-mail to be used for

correspondence with the interim

Address: Plot No. WZ-D-8, Kh. No. 83/14,
Gali No. 5, Mahavir Enclave, Sulabh
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Home Buyers

resolution professional

11. {Last date tor submission of claims
12. |Classes of creditors, if any, under
clause (b} of sub-section (BA) of
section 21, ascertained by the

interim resolution professional

13. {Names of Insolvency Professionais |1. Mz. Mukesh Chand Jain
identified to act as Authorised IBBVIPA-002/1P-N00S60/2020-2021/13054
Representative of creditors in 2 2. Mr. Satish Kumar Chugh

class {Three names for each class) [IBBIPA-003/IP-N0D270/2020-2021/13196
3. Mr. Krit Narayan Mishra
1BBIAPA-001/P-P00441/2017-2018/10784
Web link: hitps://ibbi.gov.ivhome/downioads
Physical Address: Piot No. WZ-0-9, Kh. No.
83714, Gali No. 5, Mahavir Enclave, Sulabh
international, Delhi- 110045

Notice is hereby given that the Nafional Company Law Tribunal has ordered the commencement of a
comporate insolvency resolution of the SWASTIK HOMEBUILD PRIVATE LIMITED an
18.12.2024 (Order commumcated on 20.12.2024).

The creditors of SWASTIK HOMEBUILD PRIVATE LIMITED, are hereby called upon to submit their
ciaims with proof an or before 06.01.2025 to the interim resolution professional at the address
mentioned against entry No. 10.

The financial creditors shall submit their claims with proof by slectronic means only, All other
creditors may submit the claims with praof in persen, by postor by electronic means.

Afinancial creditor belonging to 2 class, as listed against the entry No. 12, shall indicate its choice of
adthonzed representative from amang the three insolvency professionals isted against entry No 13
10 act as authorized representative of the class of Home buyers inForm CA.
Submxssm of false or misieading procfs of claim shall attract penatties.

14. |{a} Relevant Forms and
(b} Details of authorized
representatives are available at:

Sdi~
Suman Kr Verma
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